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OA No. 41/2987 with MA 52/2007

Mr. P.P. Mathur,Counse! for applicant.
.Heard.

We note that earlier the applicant had challenged the order
daied 05.02.2007. Notices were issued vide order dated 20.02.2007.
By the present MA No. 52/2007, it has been pointed out that
respondents have issued another order dated 12.02.2007 and, therefore,
it would be necessary to cany amendment in the OA. Vide the present
MA, applicant seeks withdrawal of the OA No. 41/2007 with libeity
to challenge all the orders passed by filing a consolidated OA,.

Tn view of the above, MA ag well as OA both are disposed of
as withdrawn with liberty,
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